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(b) if so, whether Government have 
received any rc:port in this reaa~ either from 
its Embassies in Bonn or in Peking ; 

(e) whether Government have taken up 
this question with the West German Govern-
ment: and 

(d) if so, reaction of the West German 
Government in this regard ? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI DlNESH SINGH): (a) 
and (b). Yes, Sir. 

(e) and '«i). J'be Government of the 
Federal Republic of Germany have categori-
cally cMnied tbetic reports. 

~lkl' on luu:cbatblYll bland 

·527. SHRI MADHU LlMAYE : 
SHRI BEN! SHANt<.ER 

SHARMA: 
SMRI YAMUNA PRASAD 

MANDAL: 

Will the M~tcr of EXTERNAL 
AFFAIRS be pleased to slate: 

(a) whether Go_nlDlnt have held any 
talks with the Government of Ceylon over 
Kacchathivu Island : 

(b) whether Government bave succeeded 
in~ persuading Ceylon to ~pt the owaer-
ship of the Island by India : 

(c) whether any personnel of Ceylon have 
landed on the Island durina the host 10 
months; and 

(d) if so, the det.ails thereof '1 

THE' MINISTER OF EXTERNAL 
AFFAIRS (SHRI DlNESH SINGH): (a) 
and (b). Since the Ceylon Prime Minister's 
visit to India in November/December, 1968, 
the question of Kacehathivu is being dis-
cussed betwccn the Government of India and 
Government of Ceylon through diplomatic 
channels. Oiscussions are .till continuing 
and no :lllrcement has yet been reached. It 
is the view of the Govemaaents of India that 
the two Governments should resoh'e the issue 
tbrou,h bilateral di&Cllwons ill a spiril of 
cooperation. 

(c) and (d). Some oIIicials of boIh 
cOllntries visited the island during the annual 
r •• lival in March 191>11. 

srlfT1!f ~ Ii'lf it ~;(ftr 
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Workln~ of Cantonment Board 

·529. DR. SUSHI LA NAYAR: Will 
the Minister of DEFENCE be pleased to 
state: 

(a) whether Government bave made 
assessment of working of the Cantonment 
Boards throughout the country durin. lbe 
last three years ; 

(b) if so, the names of CantODlDC.llt 
Boards, the working of which has been 
assessed by Government, during the abo~ 
period ; 

(c) the nature of the irregularities (ouIJa 
durin. tbe sbow period ; and 




